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The review petition is listed today for hearing on admission. The representative of 
the petitioner has submitted that its counsel in the matter is out of station.  

 
2. The Commission directed to issue notices to the parties. The reply may be filed 
by respondents by 3.7.2015, with advance copy to the petitioner, who may file its 
rejoinder, if any, before 10.7.2015.  
 
3.  Matter shall be listed for hearing on 21.7.2015.   

 
 

    By the order of the Commission, 

Sd/ 

(T. Rout) 
     Chief (Law) 


